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"Kamayani"—Hindi Sahitya
Sammelan, Allahabad.
"Tirukural"—Tamil Academy,

q Madras.
*j  "Ramcharit Manas"—Hindi
Sahitya Sammelan, Allahabad.]
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t [SHRIMATI CHANDRAVATI LAK-
HANPAL: 1 want to know on what basis
these books are selected for
translation. ]
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f[DR. K. L. SHRIMALI: I have already

stated that all the societies were asked to
recommend the best books; on the basis of

their recommendations these books have been
selected.]
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tr SHRIMATI CHANDRAVATI LAKH-
HANPAL: What have been the criteria for
selecting these books?]
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t{(DR. K. L. SHRIMALI:
had their own criteria. ]
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L 10 MAY 1954 ]

to Questions 5783
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t[RESEARCH CENTRES TO STUDY DEFECTS TN
BASIC EDUCATION

*598. PROF. R. D. SINHA DINKAR: Will
the Minister for EDUCATION be pleased to
state:

(a) whether Government have estab
lished any centre for doing research
work in connection with the study cf
the defects in basic education; and

(b) whether any booklets on the
causes of the failure of basic education
have so far been published? |

THE PARLIAMENTARY SECRETARY
TO THE MINISTER FOR EDUCATION (DR.
K. L. SHRIMALI) : (a) and (b). No.
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PUBLICATION OF CERTAIN BOOKS IN
HINDI

*599. PROF. R. D. SINHA DINKAR: Will
the Minister for EDUCATION be pleased to
state:

(a) how far the plan for publishing a
History of India, a History of the

fEnglish translation.
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world and the Story 01 Lite has progressed,
(b) who are the scholars to whom the

writing of these books has been entrusted;
and

(c) the languages in which these books
are being written originally?]

THE PARLIAMENTARY SECRETARY
TO THE MINISTER FOR EDUCATION (DRr.
K. L. SHRIMALI) : (a) The manuscript of
'History of India' has been received and is
under scrutiny. The other two books are under
preparation.

(b) The scholars are respectively:
Prof. Sri Ram Sharma, Prof. M.

Mujeeb and Dr. E. K. Janaki
Ammal.

(c) English.
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+[PrROF. R.D. SINHA DINKAR: Why
has the Government left this ¢ work?]
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t[DR. K. L. SHRIMALI: Your ques-

' tion was whether the Government had
edone any research work in connection
with the study of defects in basic
education. No research work has
been done in connection with the study
« of its defects.  In the opinion of the
Government basic education is a very

good system and the Government want j

to make use of'it.]

[ COUNCIL ]

to Questions 5790
Hte ArTo ¥io taegy forwe - Tt
TN & AR § fo eqggr &
qgT I ST SRS Y wWr & 7
|[PROF. R. D. SINHA DINKAR: Are

Government aware that the system has been
unsuccessful in practice everywhere?]
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f [Dr. K. L. SHRIMALI: No, Sir, the
Government have examined it and consider

basic education necessary for the country and
also the best system.]
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T & geow. 8299 § 9 sfsTen
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flSHRIMATI SAVITRY NIGAM: Has any
survey been made in connection with the

difficulties in the implementation of basic
education?]

To ®o THo WA : W Bf, ¥E 417
aANTE 1 amw 7feari § @
s wfeard § 1 &2z maiies & O
AT 9 T £ R 97 vwaw wevead
UHFAT FL TF A A AF FT T4AT
& ag w1 gree foar s @r #
trDR. K. L. SHRIMALI: Yes, Sir; survey
has been made many times. The main
difficulty is of finance. State Governments do
not have sufficient finances to introduce

compulsory education at once. The work is
being started as far as it is possible.]

sfwer et fm o o e
# fr ¥aw afar e &+ 4
o aframr aeite & fasr g

tEnglish translation.
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t[SHRIMATI SAVITRY NIGAM: Is it a fact
that not only the financial difficulty but also
lack of teachers trained in basic education has
been a major factor in the failure of basic
education?!
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t[DR. K. L. SHRIMALLI: Yes, Sir. it is also
a factor, but the State Governments are
starting basic training colleges at a number of
places with the help of the Central
Government. The Government of India is
helping them.]
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t [SHRIMATI SAVITRY NIGAM: Has any
report been published in this connection?]
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f[DR. K.L.SHRIMALI:
connection?]

In what
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t [SHRIMATI SAVITRY NIGAM: In
connection with the ways and means to
remove the difficulties in the implementation
of basic education.]

[ 10 MAY 1954 ]

to Questions' 5792
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+ rDr. K. L. SHRIMALI: No special
enquiry has been made in this connection but
the system of basic education has been
examined thoroughly. In Bihar a thorough

survey was made and a report has also been
published.]
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tfPROF. R. D. SINHA DINKAR: Is the

hon. Minister aware of a circular letter issued
by the Ministry of Education in which it was
suggested that the scholars of all the States

should establish a research bureau jointly and
study the defects in this system?!
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t[DR. K. L. SHRIMALI: I do not know to
which circular the hon. Member is referring.
The Central Government have sent a number
of cir--culars. A special circular, which was

issued about two years ago said that research
centres should be established

tEnglish translation.
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separately in the States and a Central training
college should be established for doing
research work in connection with basic
education.]

Answers

T[PROF. R. D. SINHA DINKAR: My
question in this connection is: What was the
result? We may be informed of it.]

T[DR. K. L. SHRIMALI: Your question is
irrelevant. You have written that basic
education is defective and research work should
be done in con-: nectioh with that.]

T[PROF. R. D. SINHA DINKAR: Are the
research centres meant for studying the
defects?]

UDR. K. L. SHRIMALI: No. Sir; in the
opinion of the Government, basic education is
the best system and research work is being
done to make that successful.]

INDUSTRIAL FINANCE CORPORATION

*600. SHRI M. VALIULLA: Will the
Minister for FINANCE be pleased to .state:

(a) whether the Industrial Finance
Corporation of India stipulates that a nominee
of the Corporation should be

7 English translation.

[ COUNCIL ]
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or cacn

to Questions

on the  Directorate  Board

borrowing concern;

(b) if'so,

fil the number of Directorate Boards on
which the Corporation has appointed such
nominees; and

(ii) the names of the concerns which
have taken such nominees; and

(c) whether the  Corporation also
stipulates as to what dividend a bor
rowing concern should declare?

THE DEPUTY MINISTER FOR FINANCE
(SHRI A. C. GUHA): (a) Under section 25 of
the Industrial Finance Corporation Act, 1948,
the Corporation may impose such conditions
as it may think necessary or expedient for pro-
tecting the interests of the Corporation and
securing that the accommodation granted by it
is put to the best use by the industrial
concerns. In pursuance of this, in suitable
cases, the Corporation stipulates as one of
such conditions that it may appoint from time
to time up to two Directors on the Board of
Directors of the borrowing company.

(b) (i) Twenty-four.

(ii) A list showing the names of the
concerns on whose Boards of Directors the
Corporation has appointed its nominees is laid
on the Table of the
lioil.S"'

(c) It imposes a condition that dur
ing the currency of the loan the divi
dend to be paid will be restricted to 6
per cent, per annum on the paid-up
capital of the company but a relaxation
can be obtained with the written con
sent of the Corporation.

Names of concerns on whose Boards of
Directors Industrial Finance Corporation
has appointed its nominees.

1. Messrs. Great Eastern Electro-

platers Ltd., Allahabad.

2. Messrs. Punjab Vanaspati & Oil Mills
Ltd., Lucknow.



